
WA No. 39/2012 

 

 

 

BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

HON’BLE MR JUSTICE S R Sen 

 

 

 

30.01.2015 

 

(T.N.K. Singh, J) 
   

   

  Ms. A. Kharumnuid, learned counsel appearing for the 

petitioner submits at the Bar that the leading lawyer for the petitioner, 

Mr. M. Nath is in disposed and accordingly prays for adjournment. 

  Prayer is granted. 

  List this case after 2 (two) weeks. 

 

   

 

  JUDGE JUDGE 

 

 

 
Sylvana 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 

 

 
 



WA No. 49/2010 

 

 

 

BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

HON’BLE MR JUSTICE S.R. Sen 

 

 

 

30.01.2015 

 

(T.N.K. Singh, J) 
   

   

  List this case after 2 (two) weeks. 

 

   

 

  JUDGE JUDGE 

 

 

 
Sylvana 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 

 



WP(C) No. 329/2014 
 
 

 
BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 
HON’BLE MR JUSTICE S.R. Sen 

 
 
 

30.01.2015 
 
(T.N.K. Singh, J) 
   
   
  As prayed for by the learned counsel appearing for the 

respondents, further 3 (three) weeks’ time is granted as a last chance for filing 

affidavit-in-opposition. 

  List the case after 3 (three) weeks. 

 

   

 

  JUDGE JUDGE 
 
 
 
 
Sylvana 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 
 

 



WP(C) No. 216/2012 

 

 

 

BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

HON’BLE MR JUSTICE S R Sen 

 

 

 

30.01.2015 

 

(T.N.K. Singh, J) 
   

   

  As prayed for by the learned counsel appearing for respondent 

No. 1, list this case after 2 (two) weeks. 

 

   

 

  JUDGE JUDGE 

 

 

 
Sylvana 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 

 

 

 


